and dependants®

Declaration or Assets and .iabilities

Year-2025-26

i. Dharmendra Kumuar son of Shei Prasadi Prasad. aged 52 Years. belonging to Bihar
Legislative Assembly Seerctariat Patna service and presently working as Seetion Officer given

herein below the details of the assets (immovable, movable, bank balance. ctc.) or mysclt, my spouse

(Assets in joint name indicating the extent of joint ownership will also have to be aiven)

@\
A Details of movabie assels

| SL Description | Self
o | : _ Vib Kunari_
(i) | Cash
, g 100000/ ! 50000/-
i | |
i (1) Denosits in I

252_86 ! (Banks,  Financial .

//61/'6:@ i ! _[-I'.:.l.llliTll)lj‘.e And SV INg-V6.000 - i
2\ ‘ ! POEAEIIS. LE FD-6,00.000~ |55 ¥5.00.000

| Cinancial : |
i [Companies

3 \ \ .I”_'_.'."' I"l'.s' _' l L R B A A N ST T omr 4 et et

LA ] QL ‘D”;““' 4| Co-Operative
; ‘hentures )
lsay o ‘lf-‘j’_‘“““' NG Shares-20.000/ Share

i F |2l e G1p per Monih | 200000
| i Companies 24,000/ |
E (iv) _}'(JEhcr financial| l
i i nstitutions, NSS,| | 10- 516388412 -
! j;PU:s.‘iLH : Sil\’illgs. 22‘707;_'{'.]_\,‘ EIC- 12000“)"1']5'
F i LIC Policies.ete
e fo e [ %
| Gl i :l‘)ll‘u.ill_ ”;‘LI]]]":;L;" Meruti Sawilt t
e R R R (i 1282
L i Hero Hoenda No-

lewellerys (give
details of weight
|

imld value) -
\
f

(V)

(vii) fl)lhur assets.
[such as values off
"inlerests

pclaims

liey Do R

I BR-01-JA-721 |

Gold- 200 gm
Silver-200gm

Gold- 350 gm
Sliver-1.7 Kg,

' Spouse name (s) | Dependant-1

Aman Kumar

Dependant-2

Dependant-3
Ankita Kumari

Saving-
I 5.000
1D
6.00.000/-

Gold- 10 gm
Silver- 100

am

Sukanya |]
Yojna o
1,50,000/yrly

! !
i i |
5 ,, e e L l
Gold- 10 gm ]
Silver- 200 -
am

e

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in respect
oi listed companies and as per books in the case of non listed companies should be given,
* Dependant here means a person substantially dependent on the income ol the cmployee,




etails of Tmmovable assets

| Note: Properties in joint ownership indicating the extent of joint ownership will also have to

be indicated |

Sl

(i)

(i)

(V)

|
| |
l! (iv) Illuuac :ip:ﬁ'tn]éﬁ?l R :
| el Nandlal
Il | Location (s5) Chhapra,
[ - Survey number(s) Patna-16.
- Extent (Total 11005 !
measurement; Rajair
~ Current market value , I kattha :
i |
’('Jnau'q;udl as ! 4 Bwlm T BT o R T i
Cinterest in property) , Sikandra,
! i Grivak, G e
" | (Nalanda) ! . :
| 10 kattha ' : | |
i | Bena (Nalanda = J' S SR

(1)

No.

(iin) i!iuiltlings(('mﬁnwrciuf ' |

I Deseription | selr

’ Agricultural Land
- lLocition (s)
- Survey number(s)
- IExtent (Total
medasurement)
= Current market value

! Non-Agricultural Land
- Location (s)
- Survey number(s)
{ - Lixeent (Total
Smeasurement)
- Current market value

and residential) : |
1= Location (s) | |
i - Survey numberis) | RISt A
, - Extent (Total Jiies l
L measurement; | '
| = Current market value '

| \;puuxcnulm(sjf Dependant-| l Dcpcminnl--.". | I'Ju;pun(lz[n"l;,")-

i e ST

I give hereinbelow the details of my liabilitics /over dues 1o public financial institutions and

government dues:-

SI%
i No.

L)

[Note : l’lcase give scp;uatc details for each item]

Amount outst ndmg as
_on .

Namce & address of Bank /
Financial lnstitutions(s) /
Depitetinent (s)

(D\.:.ulpllon 7

i i b

{iy  Loans from Banks

e i

!
il Government Dues:
‘ () dues o departments dealing with

[ (i) Loans from financial institutions ‘ : i
I Lovernment accommadation ’

(h) dues to departments dealing with
sapply ol water | ;
(<1 dues to departments dealing with : i
sapply of electricity | _ i
ul: ducs to departments \.IL;I!”J"’ with ' ; ‘

telepiones | il '




(¢) dues (o departments dealing with
governments transport (including

|

|

| aircrall and helicopters)

|

| (1) Other dues, i any
(b)

| Number (PAN)]

f Tax return filed.

(i) Sales Tax [ Only in case of

proprictary business)

(iv) Property Tax

C  Persenal Detail

GPFCPE/PRAN No,

Gender

Date o Birth

Class/Group e
Cadre -
Home Distriel SE

i lieveby declare that the

Place: Patna

Date: 31.G1.2026

Note:

Incame Tax including surcharge

[ Mso indicate the assessment vear

upto which Income Tax Return filed. |
; Give also Permanent Account

| BRKAPKSO161°
Year-2025-26
96,612/-

Wealth Tax [Also indicate the [
! assessment year upto which wealth |

I_—_;LJ (A/B/C)

-

"ﬁ;\tlminislrali\'e

(Full Name ¢.g. B.AS. - Bihar Administrative Service.

B.S.S.:- Bihar Secretarial Serviee cle.)

Nalanda

signature; ...,
Nuame ol Employee: Dhiarmendra Kumar
Designation: Section Officer

Department: Bihar Vidhan Sabha

white paper with computer {y ped (single side) in preseribed format.

above details ure true to the best of my knowledge and belief,

Please sign cach page of the deciaration. Asset dechavation form must be A4 size



